IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :12-06-2025
Date 12.06.2025

1 46116/2025|12.06.2025 223252625 H. K. PATRA |C. gggifogffé N %géat
2 146117/2025|12.06.2025 223?52625 H. K. PATRA |C. 333?502535 %g?at
3 |46118/2025(12.06.2025 2?2?52625 S;i?; SAGAR | gﬁgﬁfogffé %E?at
4 46119/2025|12.06.2025 22??52625 R. K. SARANGI[C. Sggifogffé %géat
5 46120/2025|12.06.2025 2?;25;625 K. C. SWAIN |C. EggRg ggggfogffé BAIL-1 §§?3§
6 [46121/2025/12.06.2025 22??52625 K. C. SWAIN |[C. §§zRg ggggfogffé BATL-1 éif;?
7 |46122/2025(12.06.2025 2310000 K. c. sWAIN lc. §§ER§ e sy [BATL-1 éifj?
o rerzasaozslizezoas BT SRR oo O R e
o fiorzasanzsnzoonzoas BRSNS oo, o, Oer B lanny (S
‘o lscrzs/a0es iz 06 025 IASLC NN ST oo, o Orer B laniy (02
11 |46126/202512.06.2025 [0 200 [BHLAN SHARTL o oo 2 Oraer Dtd- lparr-1 et
OLD 13)
12 aerzr/z0as iz oo z0as (SIRELL . SIRPUSO oo, oz RS DU eanin (O
13 146128/2025|12.06.2025 22;?5;525 A.PATTANATK |[C. §§zRg Sé??fogffé éif??




COURT

14 |46129/2025|12.06.2025 2?3252625 EEEQEAKUMAR ggb 5 gggifogfié éif??
15 146130/2025|12.06.2025 223?52625 A.PATTANATK ;g?Rg ggggfogffé BATL-1 éifat
OLD 13)
16 |46131/2025|12.06.2025 2?2@5;525 B (UHAR Eg?Rg Sgggfogffé éifat
OLD 13)
17 |46132/202512.06.2025 2?2?52625 S.P.SAMANTA ;g?Rg gggifogffé éi?at
OLD 13)
18 46133/2025|12.06.2025 22?252625 A.K.ROUL Engg gggngZEfé BATL-1 éifgf
19 |46134/202512.06.2025 2?3252625 SARAT DASH §§§Rg %g?fogffé BAIL-1 B(Iifz)t
20 |46135/2025/12.06.2025 223?52625 A. SAHOO §§ER§ gggifogffé éifg?
SR R ey v T el o Lt
22 146137/2025|12.06.2025 223252625 A.SAHOO §§§R§ gigifogfgé éifi?
72 fastaoszoas 1z.06. 2025 IELCL, o R <O no. 2 05der , e
24 |46139/2025/12.06.2025 2??252625 P.R.MISHRA §§ER§ gégﬁfogffb §§?i§
25 146140/2025/12.06.2025 223?52625 igigigsu ;g?Rg giggfogffé éifi?
MAHAPATRA OLD
26 [46141/2025(12.06.2025 2?2?52625 P.R.MISHRA §§ER§ ggggfogffé BATL-1 éifi?
21 fasreranzs i2.06.2025 BREEG, RRN® o2 ST O
28 [46143/2025/12.06.2025 2?3?52625 N. SAHOO §§ER§ ggg?fogffé BATL-1 éifif
29 |46144/2025(12.06.2025 223252625 N . SAHOO §§ERg Séiﬁfogfié éifiy
0. fastesanzs i2.06.2025 BEEELS, ERRLS ] et e
31 |46146/2025|12.06.2025 2?;25;525 N. SAHOO Eg?Rg ggggfogffé éif??

OLD




RAMESH COURT
32 |46147/2025(12.06.2025 o070 |CHANDRA No. 2 [D298F PCO Imari-1 Iés‘f‘;)t
MAHARANA OLD ©
COURT (Seat
ABLAPL- Order Dtd.
33 146148/2025/12.06.2025 6284/2025 B.K.BAL NO. 2 2025-06-10 BAIL-1 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
34 146149/2025/12.06.2025 6285/2025 B.DAS NO. 2 5025-06-10 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
35 [46150/2025(12.06.2025 6282 /2025 |B-DAS NO. 2 | e 06-10 No-
OLD 14)
COURT
ABLAPL- Order Dtd. a (Seat
36 146151/20251(12.06.2025 6287/2025 B.DAS ggb 2 5025-06-10 BAIL-1 No-2)
COURT
ABLAPL- Order Dtd. _ (Seat
37 |46152/2025/12.06.2025 |, ), |A.PATTANAIK 1;2}.3 2 |3025-06-10 [BAIL-2 No-9)
COURT
ABLAPL- Order Dtd. (Seat
38 146153/2025/12.06.2025 6306/2025 S.K.DAS ggb 2 9999-12-31 No-9)
COURT (Seat
ABLAPL- Order Dtd.
39 46154/20251(12.06.2025 6286/2025 B.P.NANDA NO. 2 2025-06-10 BAIL-1 No-
OLD 13)
COURT
ABLAPL- Order Dtd. _ (Seat
40 146155/2025/12.06.2025 6410/2025 R.SAMAL ggb 2 2025-06-10 BAIL-1 No-5)
COURT
ABLAPL- Order Dtd. (Seat
41 146156/2025/12.06.2025 6316/2025 R.SAMAL ggb 2 5025-06-10 No-5)
COURT
ABLAPL- Order Dtd. (Seat
42 146157/2025/12.06.2025 6175/2025 M.R.ROUTRAY ggb 2 2025-06-10 No-5)
COURT
ABLAPL- Order Dtd. (Seat
43 146158/2025/12.06.2025 6172/2025 M.R.ROUTRAY ggb 2 2025-06-10 No-5)
COURT
ABLAPL- Order Dtd. (Seat
44 146159/2025/12.06.2025 6195/2025 S.SAMAL ggb 2 9999-12-31 No-5)
COURT
ABLAPL- Order Dtd. (Seat
45 146160/2025(12.06.2025 6176/2025 |S-K-SUNDARA gg}.} 2 19999-12-31 No-5)
COURT (Seat
ABLAPL- Order Dtd.
46 146161/2025/12.06.2025 6293/2025 B.DAS NO. 2 2025-06-10 BAIL-2 No-
OLD 16)
COURT (Seat
ABLAPL- Order Dtd.
47 146162/2025/12.06.2025 6174/2025 S.K.SUNDARA NO. 2 9999-12-31 No-
OLD 16)
COURT (Seat
ABLAPL- Order Dtd.
48 146163/2025/12.06.2025 6297/2025 G.JAYSINGH NO. 2 2025-06-10 No-
OLD 16)
COURT (Seat
ABLAPL- Order Dtd.
49 146164/2025/12.06.2025 6319/2025 S.N.MISHRA ggb 2 9999-12-31 TZ;




COURT (Seat
ABLAPL- Order Dtd.
50 146165/2025/12.06.2025 6288/2025 .JAYSINGH NO. 2 2025-06-10 No-
OLD 16)
COURT (Seat
ABLAPL- Order Dtd.
51 [46166/202512.06.2025 6177/2025 |S-N-MISHRA NO. 2 | e 06-10 No-
OLD 16)
COURT (Seat
ABLAPL- Order Dtd.
52 46167/20251(12.06.2025 6202/2025 .K.MOHANTY NO. 2 2025-06-10 BAIL-1 No-
OLD 14)
COURT (Seat
BLAPL- Order Dtd.
53 146168/2025/12.06.2025 5433/2025 . SAHOO NO. 2025-06-13 No-
14 14)
COURT (Seat
BLAPL- Order Dtd.
54 146169/20251(12.06.2025 5434/2025 . SAHOO NO. 5025-06-13 BAIL-1 No-
14 15)
COURT
ABLAPL- Order Dtd. _ (Seat
55 |46170/2025|12.06.2025 | o0"0 o |J-KAMILA 1;2}.3 2 l9999-12-31 |[BAIL-1 No-5)
COURT
ABLAPL- Order Dtd. (Seat
56 146171/20251(12.06.2025 6351/2025 .P.NANDA ggb 2 5025-06-10 No-5)
COURT
ABLAPL- Order Dtd. _ (Seat
57 146172/20251(12.06.2025 6349/2025 .P.NANDA ggb 2 5025-06-10 BAIL-1 No-4)
COURT
ABLAPL- Order Dtd. (Seat
58 146173/2025/12.06.2025 6138/2025 . P.NANDA ggb 2 2025-06-10 No-4)
COURT
ABLAPL- Order Dtd. (Seat
59 146174/2025/12.06.2025 6205/2025 . SAHOO ggb 2 5025-06-10 No-4)
COURT
ABLAPL- Order Dtd. (Seat
60 |46175/2025/12.06.2025 6203/2025 . SAHOO ggb 2 9999-12-31 No-4)
COURT
ABLAPL- Order Dtd. (Seat
61 46176/2025/12.06.2025 6193/2025 .SETHI NO. 2 2025-06-10 No-4)
OLD
COURT
ABLAPL- Order Dtd. (Seat
62 146177/2025/12.06.2025 6258/2025 .SETHI ggb 2 5025-06-10 No-4)
COURT
ABLAPL- Order Dtd. (Seat
63 146180/2025/12.06.2025 6170/2025 CHOUDHURY ggb 2 2025-06-10 No-4)
COURT
ABLAPL- Order Dtd. (Seat
64 146185/2025/12.06.2025 6264/2025 . SAHOO ggb 2 2025-06-10 No-4)
COURT
ABLAPL- Order Dtd. (Seat
65 146187/2025/12.06.2025 6269/2025 . SAHOO ggb 2 2025-06-10 No-14)
COURT (Seat
ABLAPL- Order Dtd.
66 46188/2025/12.06.2025 6262/2025 .DAS NO. 2 2025-06-10 BAIL-1 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
67 146189/2025/12.06.2025 6147/2025 .DAS ggb 2 5025-06-10 Tz)




COURT (Seat
BLAPL- Order Dtd.
68 46190/20251(12.06.2025 3296/2025 B.N.MOHAPATRA NO. 2 2025-05-05 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
69 146191/2025/12.06.2025 6267/2025 M.PAGAL NO. 2 2025-06-10 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
70 146192/2025/12.06.2025 6146/2025 M.PAGAL NO. 2 5025-06-10 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
71 |46193/2025(12.06.2025 6210/2025 [N-K.ROUT NO. 2 | e 06-10 No-
OLD 14)
COURT
ABLAPL- Order Dtd. a (Seat
72 146194/20251(12.06.2025 6149/2025 N.K.ROUT ggb 2 5025-06-10 BAIL-1 No-1)
COURT
ABLAPL- GYANA RANJAN Order Dtd. (Seat
73 146195/2025112.06.2025 o150 5055 |paTRA 23{3 2 12025-06-10 No-1)
COURT
ABLAPL- Order Dtd. (Seat
74 146196/20251(12.06.2025 6148/2025 N.K.ROUT ggb 2 5025-06-10 No-1)
COURT
WA- Order Dtd. (Seat
75 146197/20251(12.06.2025 938/2025 P.C.MOHANTY NO. 2 9999-12-31 No-1)
OLD
COURT
WA- Order Dtd. (Seat
76 146198/2025/12.06.2025 937/2025 P.C.MOHANTY ggb 2 9999-12-31 No-1)
COURT
WP (C) - Order Dtd. (Seat
77 146199/2025/12.06.2025 15257/2025 P.C.DASH ggb 2 5025-06-10 No-1)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
78 146200/2025/12.06.2025 15707/2025 R.C.ROUT NO. 2 2025-06-10 |BRANCH-5 No
OLD 22)
COURT (Seat
ABLAPL- Order Dtd.
79 146201/2025/12.06.2025 6217/2025 S.N.MISHRA NO. 2 2025-06-10 No-
OLD 22)
COURT
ABLAPL- Order Dtd. _ (Seat
80 146202/2025/12.06.2025 6289/2025 M K MOHANTY ggb 2 5025-06-10 BAIL-1 No-4)
COURT (Seat
ABLAPL- Order Dtd.
81 146203/202512.06.2025 |\ 0 o M K MOHANTY NO. 2 | - ge 10 [BAIL-1 No-
OLD 13)
COURT (Seat
ABLAPL- Order Dtd.
82 146204/2025/12.06.2025 6275/2025 M K MOHANTY NO. 2 2025-06-10 No-
OLD 13)
COURT (Seat
ABLAPL- Order Dtd.
83 146205/2025/12.06.2025 6271/2025 M K MOHANTY NO. 2 5025-06-10 No-
OLD 13)
COURT
ABLAPL- Order Dtd. (Seat
84 146206/2025/12.06.2025 6268/2025 M K MOHANTY ggb 2 2025-06-10 BAIL-1 No-2)
COURT
ABLAPL- Order Dtd. _ (Seat
85 146207/202512.06.2025 6164/2025 S K BISWAL NO. 2 5025-06-10 BAIL-1 No-1)

OLD




COURT

86 |46208/202512.06.2025 LRLARL TN T IRANIAN ro. 2 Order Dtd. (seat
07 |aea0s/2025 12.08.2005 BT AT TR . 2 05285 2% e
88 [46210/2025|12.06.2025 2???5;525 A B MALLICK EEERg Ségifogffé éif??
89 [46211/2025|12.06.2025 2?2@52625 JP KAR Engg ggnglgfgi éif??
90 |46212/2025(12.06.2025 222?52625 M R ROUTRAY Engg ggggflgfgi éifif
91 46213/2025|12.06.2025 2?2?52625 JP KAR Engg ggnglgfgi BATL-1 éif??
92 [46214/2025/12.06.2025 2?2?52625 MOHAN BEHERA 1§§ERg %gﬁfogffé BAIL-1 Iéif‘i)t
93 |46215/202512.06.2025 222?52625 JP KAR ;g?Rg ggggflgfii éif?§
OLD
S ER I R U S it o
95 |46217/2025|12.06.2025 2?2@52625 JP KAR §§ER§ ggggfogffé éifiy
96 46218/2025(12.06.2025 [0 LRTT o O, 2 o erle |parL-1 v
OLD 14)
97 |46219/202512.06.2025 222?52625 SARAT DASH ;g?Rg ggggfogffé éifat
OLD 14)
98 [46220/2025|12.06.2025 225?5;625 gﬁiggigH ;g?Rg ggggfogffé BATL-1 éi?at
OLD 14)
99 [46221/2025|12.06.2025 22?25;625 S an ;g?Rg 2g§§fogffé éifat
OLD 14)
100 |46222/2025|12.06.2025 22?252625 H. K. PATRA §§ER§ ggg?fogffé BAIL-1 éifgf
101 |46223/2025|12.06.2025 222252625 H. K. PATRA §§ERg Séiﬁfogfié BAIL-1 éifg?
102 |46224/2025|12.06.2025 22225;625 H. K. PATRA §§zRg 2g§§fogffé BAIL-1 éif??
103 [46225/2025(12.06.2025  [ponctoe BN SHAREE vo. 2 e e {gear

OLD




COURT
ABLAPL- AMLAN SHAKTI Order Dtd. (Seat
104 |46226/2025(12.06.2025 6295/2025 |PAUL Cc.O0. ggb 2 2025-06-10 No-3)
COURT
CRLREV- Order Dtd. (Seat
105 |46245/2025/12.06.2025 263/2025 PR CHHATOI Cc.O. ggb 2 9999-12-31 No-3)
COURT
ABLAPL- Order Dtd. (Seat
106 46246/2025/12.06.2025 5912/2025 B MOHANTY C.0. ggb 2 5025-05-23 No-3)
COURT
ABLAPL- Order Dtd. (Seat
107 46260/2025/12.06.2025 6152/2025 BALARAM SINGH C.O. ggb 2 2025-06-10 BAIL-1 No-3)
COURT
ABLAPL- PRADEEP KUMAR Order Dtd. (Seat
108 |46261/20251/12.06.2025 6259/2025 |DAS C.0. ggb 2 5025-06-10 BAIL-2 No-8)
COURT (Seat
ABLAPL- Order Dtd.
109 46263/2025/12.06.2025 6262/2025 B DAS C.0. NO. 2 5025-06-10 BAIL-1 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
110 |46264/20251|12.06.2025 6131/2025 S. BISWAL C.0. NO. 2 5025-06-10 No-
OLD 14)
COURT
ABLAPL- Order Dtd. _ (Seat
111 146269/2025/12.06.2025 6320/2025 A. K. MOHANTY |C.O. ggb 2 2025-06-10 BATIL-1 No-2)
ABLAPL- BISWARANJAN Order Dtd. (Seat
112 |46181/20251/12.06.2025 6144/2025 |DALAT GENERAL 5025-06-10 No-2)
ABLAPL- BISWARANJAN Order Dtd. (Seat
113 |46182/2025(12.06.2025 6266/2025 |DALAT GENERAL 5025-06-10 No-2)
(Seat
WP (C) - WRIT N
114 |46183/20251/12.06.2025 34800/2023 HIRARAM BHOI |GENERAL Vakalatnama BRANCH-7 EZ)
. (Seat
WP (C) - Entire WRIT -
115 |46184/20251|12.06.2025 34800/2023 HIRARAM BHOI |GENERAL Document BRANCH=7 Ez)
ABLAPL- MANAS KUMAR Order Dtd. _ (Seat
116 146186/2025(12.06.2025 6236/2025 |SWATN GENERAL 5025-06-10 BAIL-1 No-4)
CRLREV- JEEBAN JYOTI Order Dtd. |CRIMINAL (Seat
117 146178/2025112.06.2025  114,5015 |pRADHAN GENERAL 2016-02-10 |[REVISION [No-2)
ABLAPL- S. R. Order Dtd. (Seat
118 46179/2025/12.06.2025 6185/2025 |PATTNATK GENERAL 2025-06-10 No-2)
(Seat
WP (C) — Order Dtd. |WRIT _
119 |46227/2025/12.06.2025 7660/2007 M R SAHOO GENERAL 5019-08-01 |BRANCH-4 gg)
(Seat
WP (C) — Order Dtd. _
120 146228/2025/12.06.2025 11708/2015 NR BEHERA GENERAL 2016-11-21 gg)
(Seat
ABLAPL- Order Dtd.
121 146229/2025/12.06.2025 6141/2025 B.B.ROUT GENERAL 5000-01-01 gg;
MISC.
MACA- Order Dtd. (Seat
122 146230/20251/12.06.2025 187/2024 J. DEHURY GENERAL 2025-05-15 2E§EAL No-1)
1123 |46231/2025(12.06.2025 WP (C) - PK SWAIN GENERAL | Order Dtd. |WRIT |(Seat




14301/2025 5000-01-01 |[BRANCH-8 |No-

43)
124 [46232/2025(12.06.2025 L2770 MADAN DAS  |GENERAL Ordex Dd. ég?at
125 46233/202512.06.2025 (1:(3)212%021 NR BEHERA GENERAL ggnglgfgi CONTEMPT B(Iifz)t
126 |46234/2025|12.06.2025 ?5;22;2024 S K SAHU GENERAL Ségifogffg g§i§CH—3 %g?at
127 |46235/2025|12.06.2025 ?5;22;2024 S K SAHU GENERAL Séiifogffg giigCH_B %g?at
128 |46236/2025|12.06.2025 gf;;/2024 S MOHARANA  |GENERAL ggggfo?fgi %;?at
129 |46237/2025 [12.06.2025 |"E{C)~ PL MISHRA GENERAL Order Dtd. YQE&CH b(lffat

<06 40000/2023 5000-01-01 | (DIVISION [0°

BENCH-1)

130 |46238/2025|12.06.2025 ?E;gé;2024 S K SAHU GENERAL Sgiifogffg EEiECH_B %g?at
131 [46239/202512.06.2025 22582;2016 NR BEHERA GENERAL ggcﬁfogfg% %;?at
132 |46240/2025|12.06.2025 ?5;22;2024 S K SAHU GENERAL 233?5025f4 giiECH_3 §§?at
133 [46241/2025|12.06.2025 ?Zigg;2025 PK SWAIN GENERAL ggggfo?fgi giiECH—6 é;?at
134 (46242/2025(12.06.2025 ?57((5:());2024 S K SAHU GENERAL %gﬁfo?ﬁfz} ggECH_3 %;?at
135 |46243/2025|12.06.2025 2252025 S MOHARANA  |GENERAL 233?50253; %g?at
136 |46244/2025|12.06.2025 ?i;gé;2024 S K SAHU GENERAL Sé??fo?fia g§i§CH—3 %g?at
137 46247/2025|12.06.2025 fg;g};OZS GD MALLICK  |GENERAL ggggfogffé g?i;CH_6 é;?at
138 |46248/2025|12.06.2025 25222;2019 S MANDAL GENERAL Ségﬁfo?fgi giiECH—B ég?at
139 |46249/2025|12.06.2025 giégi;ZOZI AK BISWAL GENERAL ggggfo?fgi g§i§CH—8 ég?at
140 [46250/2025|12.06.2025 ?Z;§2;2024 S K SAHU GENERAL T sy [ s wo

12)




WP (C) -

Order Dtd.

WRIT

(Seat

141 |46251/2025/12.06.2025 14756/2024 S K SAHU GENERAL 5025-05-14 |BRANCH-3 Tg;
(Seat
WP (C) — Order Dtd. _
142 146252/202512.06.2025 | ) 0o /555 |PK SWAIN GENERAL 5000-01-01 111(23)
(Seat
WP (C) - Order Dtd. |WRIT _
143 |46253/2025/12.06.2025 14763/2024 S K SAHU GENERAL 5025-05-12 |BRANCH-3 Tg)
(Seat
WP (C) - Order Dtd. |WRIT _
144 146254/202512.06.2025 14763/2024 |S K SAHU GENERAL 2025-05-14 |BRANCH-3 111(23)
(Seat
CMP- Order Dtd.
145 |46255/20251/12.06.2025 1446/2024 S MOHARANA GENERAL 5000-01-01 Tg;
(Seat
WP (C) — Order Dtd. |WRIT _
146 146256/2025|12.06.2025 |05 " .5 M BEHERA GENERAL 5000-01-01 |BRANCH-2 12;)
(Seat
ABLAPL- Order Dtd.
147 |46257/20251|12.06.2025 6317/2025 BB MOHAPATRA |GENERAL 2025-06-10 gg;
(Seat
WP (C) - Order Dtd. |WRIT -
148 146258/2025|12.06.2025 | oo0)nq,, [N R BEHERA GENERAL 2022-01-31 |IBRANCH-6 Ifcé)
RFA- Order Dtd. |FIRST (Seat
149 146259/2025|12.06.2025 |00 ¢ PK MISHRA GENERAL 2019-10-22 |APPEAL No-5)
CRLREV- Order Dtd. |CRIMINAL |(Seat
150 46262/2025(12.06.2025 138/2006 S BISWAL GENERAL 5000-01-01 |[REVISION No-1)
ABLAPL- Order Dtd. (Seat
151 46265/2025(12.06.2025 6308/2025 S. K. MOHANTY |GENERAL 2025-06-10 No-1)
ABLAPL- Order Dtd. (Seat
152 146266/202512.06.2025 | /"0 oo |S. K. MOHANTY |GENERAL 2025-06-10 No-1)
ABLAPL- Order Dtd. (Seat
153 146267/202512.06.2025 | /50 oo |S. K. MOHANTY |GENERAL 2025-06-10 No-1)
(Seat
WP (C) - Order Dtd. |WRIT N
154 |46268/20251(12.06.2025 15681/2025 CHINTU SAMAL |GENERAL 2025-06-04 BRANCH-4 ﬁz)

NIC




